
NATIONAL COMPANY LAW TRIBUNAL
MUMI]AI BINCH

cP-2071(M8y2018

CORAM: SHRI B.S.V. PITAKASH KUMAR
MEMBER (J)

SHITI RAVIKUMAR DURAISAMY
MEMBER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 05.08.2018

NAME OF ]'HE PARTIES: Surak Realtors & Dovelopers Pvt. Ltd.
v/s.

RoC, ['une

SECI'ION :252( 1) of Con.rpanies Act, 2013.

oRDItt

None present.

In the interest of justice, Iist this matter on 20.08.2018.

ITAVIKUMAIT D UITAISAMY
Member ('l'echnical)

B.S.V. PIIAKASH
Mcmher' (Juciicial)
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